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PRESID1NT9 SECRETARIAT
New Dtlht, the 26th January 1966

No. \S-Pres,/6$.—The President is pleased to apDrove the
award of the "VISHISHT SEVA MEDAL'V'DISnNGUISH-
ED SERVICE MEDAL", CLASS I, to the undermentioned
personnel for distinguished service of the most exceptional
order :—

lieutenant General MOTt SAGAR (IC-25).
Major General AMRIK STNGH, M.C. (IC-133),
Major General RAJINDER NATO BATRA (IC-446).
Reur Admiral BENJAMIN ABRAHAM SAMSON.
Rear Admiral SARDARILAL MATHRADAS NANDA.
Brigadier IORWERTH GEORGE JENKINS. M.C. (IC-

389).
Brigadier ZORA SINGH (IC-3287).
Brigadier ONKAR STNGH KALKAT (IC-810).
Air Commodore KRISHNA MAHESH AGERWALA

(1648), GD(N).
Nn. l9'Pret/66.—The President i* pleased to approve the

award of the "VISHISHT SEVA MEDAL"/"DISTrNGUISH-
ED SERVICE MEDAL", CLASS It. to th© undermentioned
personnel for distinguished service of an exceptional order : —

Commodore GEOROE DOUGLAS, DFC.
Air Commodore KEKI NADIRSHAH OOCAL (1764)

GD(P).
Air Commodore VICTOR SRIHART (1624), GD(P).
Grour. Captain BAL BHAGWAN MARATHE (1915),

GD(P).
Groun Captnin TRILOK NATH GHAOTOK. Vr.C

(2354), GD(P),
Group Captain SURINDER SINGH (3009), GD(Pj.
Groun Caotain DAVID EUGENE BOUCHE (27741,

OD(P).

T ieutenant INDERJIT SHARMA, IN.
No. 2n~Prts,/fifi—The President H pleated to approve the

"ward of the "VTSHISHT SEVA MEDAUVDISTINGUISH-
FO SERVTCE MEDAL". CLASS 111. to the undermentioned
personnel for distinguished service of a high order :—•

Acting Commander PRAVIN YAGNTK, IN.
Acting Commander GANDAM ASHIRVADAM, IN.
Major PREM NARAIN KACKER (IC-7041), Gorkha

Rifle*.

Major MEHA.R SINGH GREWAL (TC-777). Army
Service Corps.

Major STTBHAS CHANDRA SARKAR (MR-925), Army
Medical Corps,

Squadron LrMnr TNDRAKANTY GOPALA KRISHNA
(398), Technical Engineering.

S'quiMrnr, Lender NORT SEETARAMA SASTRV (5540).
Technical Engineering,

Rqup^ron T^id^r DEWKT NANDAN SHARMA (3313),
Tech nicml/Armament,

SquMron T*»drr NTVARTHI CHITTARANJAN (5433),
Technical Enfclneerinji.

Squadron Tender TTflNAM NARAYAN VENKATA-
RAMAN (5133). Technical Enjdncering.

Squadron Lf^drr JAODISH MTTTAR KAUSHAL
(5846), Technical Electrical.

Squadror, Le*d>r JOHN ALBERT RATNAM BALRAJ
(4575), GD(P).

Squa*™ T.tifi^r IQBAL SINGH (3361), Technical
Englneerfns.

Lieutenant ARVIND RAMCHANDRA DABIR, T.N.
TJeutenant NARAYANAN VAIDYANATHAN. T.N.
Flight Lieutenant KUNWAR YOGENDRA SINGH,

(5514), Administrative and Special Duties.

30O0OR Serjeant OM PARKASH MIDHA, Fitter H,
Airfntme.

JC-21432 Net"b Subedar DHAN BAHADUR THAPA,
Gorkha Rifles.

46400 Ma«t-r Warrant Officer JOHN ANTHONY
GEORGE, Musician!

No. 21-pnw/66.—The Pre^dent is oleaied to nnnrove the
<he award nf the "SENA MEDALM/UARMY MEDAL" to the
)in<1»rmen«onH nr^onnei for n c t s of exceptional devotion
to duty or courage :—

1, trrnnd Lieutenant SHTVRAM STNGH THAPA (EC-
54419),
2nd Bn., The Garhwal Rifles.

On the night of 21st/22nd November, 1964, 2/Lieuteriant
Shivram Singh Thapa, who was commanding a picquet in
Jammu 4 Kashmir area, received Information about th«
movement of some Pakistani intruder*. Ho Immediately took
our a patrol to deal with the intruders. A» the patrol
approached the area, it came under intense LMG and rifle
fiic. He ordered his patrol to take position and moved for-
ward with five men of his party. Despite sustained and
accurate firing by the intruders from a close range, 2/Iieu-
teDant Thapa, taking a grave personal risk, crawled forward
with two of his men to within twenty five yards of one
of the Pakistani LMG positions, threw grenades and neutra-
lised it. In the meantime, two Browning machine guns from
neighbouring Pakistani picquets also opened fire on the
patrol. Having inflicted casualties on the intruders, 2/lieu-
tenant Thapa successfully brousht back his party through the
bullet swept area without any casualties. This action blunted
hostile activities in the area.

2/Lieutenant Shlvram Singh Thapa displayed courage,
leadership and devotion to duty which were in the best tradi-
tions of the Indian Army.

2. JC-5918 Subedar SHANKAR SHINDE,
22nd Bn., Tho Maratha Light Infantry.

Subedar Shankar Shinde was commanding a group of 7
other ranks who were ordered to assault a post established
by Pakistani intruders in the Tarkundi area in Jammu &
Kashmir, on the night of 3rd/4th July, 1964. Ai the group
approached the post, the intruders opened heavy machine gun
fire. Undeterred by the hostile fire. Sub. Shindo led the
assault group to reach the trenches of the post and threw
grenades in the intruders positions. As a result, two Intruders
wfcro killed an* the rest ran away. He captured a .38 pistol
and brought his party back safely.

On another occasion, when a raid was carried out hi an
urea known to be visited by Pakistani patrols and armed
Razakars, he led an assault group and recovered a rifle after
killing one Razakar.

On both these occasions, Subedar Sh'ankar Shinde displayed
courage, devotion to duty and leadership of a, high order in
ths best traditions of the Indian Army.

3. JC-6028 Subedar PRITAM SINGH,
5th Bn, The Sikh Light Infantry.

On the night of 31st March/lst April 1965, Subedar
Pritam Singh, with 2 other Ranks, was detailed to recon-
noitre a piece of ground near the ceaae-fire line in Jammu
& Kashmir. The objective of the patrol was a small pimple.
On approaching the objective, Subedar Pritam Singh deployed
the two Other Ranks to protect the left and right flanks aud
himself crawled forward up to the objective. At about 2315
houn ; he found a patrol of about 15 Pakistani intruders
climbing the same pimple. Although greatly outnumbered,
he decided to fight with the enemy patrol. He killed the
enemy's leading scout with iten Run fire when the latter came
within a distance of approximately five yards from him.
He then engaged the next scout and threw two grenades at
the other members of the Pakistani patrol, killing or wound-
ing several others. The Pakistani patrol immediately took
position and returned the fire with two light machine guns,
rifles and sten gun*. Almost simultaneously, four Pakistani
medium machine guns opened intense fire. Undaunted, Subo-
dar Pritam Singh advanced, came closer to the Pakistani
patrol and captured a carbine' machine sten from one of the
Scouts. By this tune, the two Other Ranks of his patrol
also Joined him.

In this action Subedar Pritam Singh displayed exemplary
courage, leadership and devotion to duty in the beat tradi-
tions of the Indian Army.

4. No. 3344754 Naik HARNEK SINGH,
The Sikh Regiment

On the night of 2nd/3rd January, 1965, when PakUtani
intruders, armed with rifles, shot guns and othtT weapons,
infiltrated into Indian territory with a view to raiding one
of our posts in Jammu & Kashmir and plundering the houses
of local civilians, Naik Harnek Smjch and his men ambushed
the intruders. When the intruders came within close distance
of the ambush, Naik Harnek Singh and his men charged
them. In the encounter that followed, he captured one shot
gun and a sabre and killed six intruders including their
leader, who was a notorious Razakar. -

In this action Naik Harnek Singh displayed exceptional
courage, determination and leadership [n the best traditions
of the Indian Army.

5. No. 4141092 Naik PREM SINGH,
The Kumaon Regiment.

Naik Prem Singh was a member of a patrol which was
sent on the night of 21at/22nd February, 1965, to intercept
some armed Pakistani intruders, who were reported to have
crossed the cease-fire line in Jammu A Kashmir. One party
o r t h e intruders was already in position and opened flre
from approximately 100 yards. Thereafter another party
opened fire from the flank from approximately 50 yards
Naik Prem Singh with one Sepov charged on the intruders'

L461GI/65
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He killed one of them and the other*, including the first
party, ran away. He captured one rifle durinj; the encounter.

In this action, Nalk Prem Singh displayed courage and
determination of a high OTder in the best traditions of the
Indian Army.

No. 22-Pres./66.~-The President h pkaaed to approve the
award of the "VAYU SENA MEDAL'VAIR FORCE
MEDAL" to the undermentioned personnel for acts of
exceptional devotion to duty or courage :—.

1. Wing Commander DILBAGH SINGH (2998),
General Duties (Pilot).

Wing Commander Dilbagh Singh took over command of
the fighter Squadron of MIG-21 on itt formation in March
1963, and In spite of the difficulties of a new unit. Win*
Commander Dilbagh Singh achieved combat readiness and
operational efficiency of his unit in the shortest possible time.
In addition to the Squadron training he also had to under-
take the training of the newly posted Pilots. Wing Com-
mander Dilbaeh Singh has to his credit 4400 hours of
accident free flying on single-engined aircraft of which about
1000 hours are on jet flghtor alone, which is a very creditable
achievement.

By his exceptional skill, zeal and enthusiasm, Wing Com-
mander Dilbaeh Singh converted his unit in a well-knit team
of officers and airmen.

Wing Commander Dilbaeh Singh displayed commendable
professional skill and devotion to duty in the best traditions
of the Indian Air Force.

2. Squadron Leader SATYENDRA PAL TYAGI (4757)
General Duties (Pilot).

During th» rmerations against Pakistan, Squadron Leader
Sarjrndra Pal Tvari, Flight Commander of an operational
squadron, carried out eleven onerationai sorties in the
Rniasthan-Sind sector, out of which six were low-level tac'ical
missions over enemy concentrations. During these missions,
he operated at the extreme limits of the aircraft'^ radius of
action, verv often under enemy anti-afrcrnft and light machine
pun fire. On one occasion, thouch hii aircraft Wa« hit by
anti-ft'Veraff flre. he competed hit mission succe*-;Pi>llv. He
also few combat nir nntrnl sorties over the hnse during xiipht
Tieratintr r i ^ - r difficult conditions Sqir>i1>T>n T eadc
Satwndra PM Tvagi displayed commendable flyinj: skill and
devotion to duty.

3. Squadron Leader RAN.TTT DHAWAN (4572),
General Duties (Pilot).

During the operations against Pakistan, Squadron Leader
Ranjit Dhawan was the flight commander of an operational
squadron. He was also responsible for a group of 25 Gnat
aircraft based at his station and had to look after the neces-
sary coordination between the engineering and the operational
personnel. He carried out a total of 44 operational missions
in Gnat aircraft. He also was required to plan and coordi-
nate the flying effort of all the aircraft under his command
Thanks to his leadership and planning, the Gnats were able
to give a good account of themselves against Pakistani air-
craft of superior performance. Although he himself did not
shoot down any enemy aircraft, other operational pilots
achieved success under his guidance and leadership. His
cheerful disposition, zeal and keenness to hunt the enemy in
'he sty inspired the other pilots and the Ground crew under
him to put in their best efforts in the operations.

4. FliVnt Lieutenant SHRlKRTSHNA VISHNU PHATAK
(6358),
General Duties (Pilot).

On 1st September 1965, Flight Lieutenant Shrikrishna
Vishnu Phatak was a Wingman in a four aircraft formation.
As the formation was entering the enemy area in tic Chhamb
sector, he saw several enemy aircraft. He reported their
position and stuck to his own formation to guard his leader's
rear. The formation was ordered to take evasive action and
to turn hard starboard. In the process, his aircraft was fired
upon by the enemy and was partially out of control; yet he
stayed in his aircraft and continued to try to control it till he
saw that it was in flames and the fire was spreading fast
Even then he did not lose b'"s nerve, and tried to gam he'ght
from a very low altitude. Having fniled to do so, he was
forced to abandon the burning aircraft.

Soon after landing he saw some troops around him and
since he Was not sure of his location he evaded them till he
was overpowered by a posse of armed personnel and
bayonetted. The bayonet narrowly missed going through his
lungs.

Throuffhout this encounter, Flight Lieutenant Shrikrishna
Vishnu Phatak displayed presance of mind, professional skill
and devotion to duty of a high order.

5. Flight Lieutenant KIZHANATHAM RAMABADRAN
RAJAGOPALAN (4875),
General Duties (Pilot),

Flight Lieutenant Kizhanatham Ramabadran Rajaeopalm
haa been serving with a Transport Squadron operating in
Jammu and Kashmir since 1961. H« had earlier been on
opctttiooaj tow of the Naga Hills and NEFA area.

During his short service career, Flight Lieutenant Rajago-
palan has completed a total of about 4000 hours of flying
including 1300 hours in operational areas. His operational
experience has been a great asset te the Squadron and on
many occasions, when weather conditions were most un-
favourable, he voluntarily undertook hazardous supply-
dropping missions to the most isolated and remote forward
posts in l^dakh. In his flights in operational areas he has
shown commendable professional skill and hi« performance
has been a source of inspiration to other members of the
Squadron in the best traditions of th» Iadian Air Forte.

6. Flying Officer NARINDER SINGH SAWHNEY
(6492),

General Duties (Navigator).
Flying Officer Narinder Singh Sawhney has been operating

aj a Navigator with a Transport Squadron in Jammu and
Kashmir since October 1962. At such an early stage of his
career, through sheer zeal and enthusiasm, this officer has
done 1100 hours operational flying in carrying out vital mis-
sions- over some of the most isolated posts in forward areas
in Ladakh. He always rose to the occasion and cheerfully
volunteered to participate in difficult missions, the success of
which was largely due to his intimate knowledge of th© area.
Despite unpredictable weather and difficult flying conditions,
he regularly undertook operational sorties in utter disregard
of his personal safety, which has been a source of Inspiration
to bis colleagues,

Flying Officer Narinder Singh Sawhney has displayed pro-
fessional skill and devotion to duty of a high order in the
best traditions of the Indian Air Force.

7. Pilot Officer SUBRAMANIA SANKARAN (7127),
Technical/Armament.

During the operations against Pakistan, Pilot Officer Subra-
mum'a Sanfcaran Was recalled from leave and moved to a
forward wine. He was asked to assume the responsibility of
running the Daily Servicing Section at his base which housed
aircraft not only from his own squadron but from other
units also. The aircraft were required round the clock,
startinx from early mornincr armed patrols which had to be
airborne at 0430 hours. Himself an armament officer, he
went out of his way to gain a workable knowledge of the
other trades and within a very short time was able to run a
Daily Servicing Section in an efficient manner and to co-
ordimfe its activities in order to meef the demands from
detachments in other forward bases. He was reanired at
times to work unto 17 hours a day. For several days Pilot
OfiWr Siibramania Sflnkaran did not leave the Daily Servic-
ing Section premises.

Tn the execution of hh task Pilot Officer SubramanJa
Sanknran displayed commendable devotion to duty, treat skill
and Hood leadership. Working acainst many handicaps and
under difficult conditions, he .set an inspiring example to all
those around him,

8. 48217 Master Signaller (Air) SRT RAM VOHRA.

Master Signaller Sri Ram Vohra has been operating as
senior Air Signaller with a Transport Squadron engaged in
operational tasks in Jammu and Kashmir. This is his second
operational assignment; he had earlier operated in this area
as well as in NEFA. During one of his earlier tours, he met
with a serious flying accident in Jammu and Kashmir.
Undeterred by the effects of that accident, Master Signaller
Vohra cheerfully volunteered for all difficult missions assigned
to his Squadron, which involved hazardons flying over trea-
cherous terrain and in adverse weather conditions. Within a
period of 22 months, he had flown about 1000 operational
hours. Master Signaller Vohra volunteered for flying when-
ever other signallers were not available and by his own
example inspired confidence in his colleagues.

Master Signaller Sri Ram Vohra has displayed devotion to
dutv and professional skill of a very high order in the best
traditions of the Indian Air Force.

9. 210384 Sign-allcr I-VED KUMAR SHARMA

Signaller Ved Kumar Sharma has been serving with a
Transport Squadron in Jammu and Kashmir since July 1961,
and has to his credit a total of 2500 hours of flying, of which
over 1800 hours are on operations. Disregarding his per-
sonal safety, Signaller Sharma has volunteered -for almost
every difficult and hazardous supply dropping mission in
remote and isolated posts in Ladakh. He flew as many as
10 hours a day and always appeared cheerful and thus inspired
confidence in his colleagues.

Sicnaller Vod Kumar Sharnaa has displayed commendable
devotion: to duty and professional skill in the best traditions
of the Indian Air Force.

No. 23-Pres./66.—The President is pleased to approve the
award of the "NAO SENA MEDAL"/ "NAVY MEDAL" to
the undermentioned personnel for acts of exceptional d«vo-
tion to duty or courage :—

1, Commander CHERRUVASSERI VARJJAKSHAN
NEDUNGADJ,
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On the 22nd July 1965, Commander Cherruv assert Yaii-
jakshan Ncdungadi, who was in command oi INS Dhanni,
was ordered to rescue the crew ot a Greek Ship S, S. Man-
viKi, wnich was wrecked by rough seas about 20 miles from
(joa. 1'he Dharini is an ex-cargo vessel with very limited
power and u maximum speed of only 8 knots. The weather
at that time was cyclonic with heavy seas and incessant rain
affecting visibility. Commander Nedungadi handled his ship
with courage and skill and even though there was a serious
nsK of the Dharini being wrecked, he came close to the
Mariviki to effect the rescue. The Sea was rough and boats
had to be sent out in bunding rain, strong breeze and swell.
Commander Nodungadi planned and executed this operation
with boldness and determination. But for hi* skilful handl-
ing of the Dharini and his leadership, the crew of the Mariviki
might h-ave perished.

The initiative and courage shown by this officer in n
dangerous situation were in keeping with the best traditions
of the Navy.

2. Lieutenant Commander V1DYA BHUSHAN.
Lieutenant Comniauder Vidya Bhushan was in command

of lNi> Mttgar which was engaged in tiansporting about 1600
tons of heavy earth moving and forest clearing equipment
from ihe mainland to the Andaman Islands. Beaching a ship
the size of Magar is a difficult operation and the task was
more difficult since the Magar was a very old ship.

Preliminary reconnaissance and beach surveys as to the
gradients, obstructions etc. were not possible, lieutenant
commander Bhushan rose to the occasion. Using local and
improvised resources and taking calculated risks, he ensured
saic and timely beachings under difficult navigational condi-
tions

Under Lieutenant Commander Bhushan's inspiring leader-
ship the ships company conducted themselves in the best
traditions ot" the Navy and completed this difficult task with-
out a single casualty or accident.

3. Lieutenant Commander HERBERT SOANS.
On 22nd July 1965, lieutenant Commander Herbert Soans

was the Executive Officer of INS Dharini when the ship was
sent to the rescue of S, S. Mariviki which had been wrecked
about 20 miles from Goa. Cyclonic weather was prevailing
with a heavy sea and continuous monsoon rain.

Lieiitcnan Commander Soans was Ofncer-in-Charge of the
boat which was sent from the Dharini to the wreck of S. S.
Mariviki. Ho inspired the boat's crew to face the. challenge
posed by the high wates and the gale. Under his leadership
they manned the oars for about four hours. Although
exhausted, they continued the rescue operation until the last
man from S. S. Mariviki was brought safely to INS Dharini.
i hey made several trips in difficult conditions and rescued
27 persons.

In this operation Lieutenant Commander Herbert Soans
displayed determination, leadership and devotion to duty in
keeping with the best traditions of th* Navy.

4. Sub-Lieutenant (SD) (TAS) ANANT RAM.
Sub-Lieutenant Anant Ram has rendered vital diving assis-

tance dt national projects and naval tnsks since 1961. In
Septernbei 1964, when a Piper Cub aircraft, belonging to the
Bonibay Flying Club, crashed while on a flight from Bombay
to Ahmedabad, Sub-Lieutenant Anant Ram with a diving team
was sent to search for the aircraft. In spite of a rough sea
and swift current and very deep water, Sub-Licutcnant Anant
Ram decided to undertake the operation and continued the
search of a wide area until it was called oil as it was evident
that the aircraft had sunk in deep mud.

In November 1964, at the request of the Gujarat Electricity
Board, Sub-Lieutenant Anant Ram worked with a diving_
team for the removal of a steel coffer-dam in the river Mahi
which was blocking the flow of water into the pump-house of
a new power station in Khaira District. The task became
very difficult and risky because of the high tide, continuous
silting, deep mud and complete darkness due to muddy water.
Despite all these hazards Sub-Lieutenant Anant Ram led his
diving team and successfully conducted the operations of
cutting the coffer-dam 8 feet below the datum.

Throughout, Sub-Lieutenant Anant Ram displayed exem-
plary courage, professional skill and devotion to duty which
were in the best traditions of the Indian Navy,

5. Petty Officer DASARI NARASINGA RAO REDDY,
Engineering Mechanic, O, No : 44992.

On the 5th June 1965, when Petty Officer Dasari Narasinga
Rao Reddy was on the watch tendine the auxiliary boiler of
INS Khukri, the boiler suddenly back-fired and the resultant
flash caused a major fire. Petty Officer Reddy remained at
his post, although his face and hands were burnt. Dis-
regarding personal safety, ire endeavoured to fight the flames
which were rapidly spreading. He ignored the risk from the
superheated steam which would have enveloped him if the
boiler had burst.

Despite the bums he had suffered, Petty Officer Reddv
managed single-handed to keep the fire under control until
help arrived. He thwi averted what might have been n major
disaster.

ine courage and devotion to duty displayed by .Petty Officer
Uaiari iN<*rasinga Rao Roddy were in the best traditions of
tne Navy.

b. Petty Officer (.UWI) GOPALAKJRISHNAN LAXMAN
UAaS, O. No : 33453.

i'ctty Olhcer Gopalaknshnan Laxman Dass was incharge ot
Luti l i m i t s and Lkanouuoa aecuon oi the Navai Uainson ill
ma ^luaiiiLuij. ilis secuon was given the i&ik ot clearing
c*jidi growuis ana ocner underwater obstructions in selected
JILC.I iii i^uri .diuir harouur. Wnuc thus employed, they came
uy against several unexpioded Japanese bombs and mines
uiidtr waier in an area west of Chatham island. There was
uo means ot rendering tttese safe except removing them one
Dy one 10 Minnie Bay range and exploding them.

Petty Officer Dass personally undertook this dangerous task,
ihe tHjmos nad deteriorated so badiy that the slightest percus-
sion couia nave caused a devastating explosion- However,
viin coal courage and relying on his knowledge of clearance
oi mines and Doinos, Petty Ulhccr JJas* completed the opexflr
uon succcisiuUy ana tnus removed u potential danger to the
ncaroy dock area.

The courage and devotion to duty displayed by Petty Officei
Goptuuknsnnan Laxniaa Dass were in the best traditions oi
me Navy.

7. Leading Seaman ISHWAR DATT MISRA,
U. N o : 47445, (PostiiumoUi)

Leading Seaman lshwar patt Misra was an experienced
diver ana haa taken part in several diving operations. He
was a nitmucr ot the diving team which earned out repaint
to the gates of Hirakud Dam at a depth of 70 ieei between
iLh M;iy to loth June 1^64, in September 1964, he was in
tne Giving team which recovered a submergod boat at Sonipat,
Hu was connected with diving operations when demolition
work was carried out on a submerged bridge at Basaidhara
bridge, Delhi in October 1964. He also took pan in diving
operations at Huakud Dam during November-December 1964,
to clear a iouled gate at Chiplima Power House. On 17th
December 1964, during diving operations at Rourkela, while
ho was engaged in lilting up a hole in a gate at a depth off
J5 lect, ius leg got trapped in the hole and he wax unable to
extricate it due to the pressure and flow of water, as a reMilt
of which he died.

Throughout, Leading Seaman Ishwar Datt Misra displayed
exemplary courage, professional skill and devotion to duty in
keeping with the highest traditions of the Indian Navy.

B. Able Seaman KANS RAJ. O. No : 67634.

Un 22nd July 1965. Able Seaman Kans Raj was the cois-
wain ot the whaler of JLNS Dharini when the ship waa ordered
to rescue the crew of the Greek ship S. S. Mariviki which had
been driven on to the rocks and wrecked. The weather was
cyclonic with a heavy sea and blinding rain. Taking a boat
wose to the Mariviki to rescue the crew was a hazardous
operaiion. There was a risk of the boat being dashed against
Lne wieci which could have resulted in the loss of the boat
anu oi the lives of all on board. Undaunted by the danger
ADJC £>eamarr Kans Raj skilfully took his boat alongside the
Manviki time and again and rescued all the 27 members of
her crew.

Throughout the operation that lasted about four hours, ho
fought against the weather and the high sea and despito
exnausiion did not relax until the last man was rescued from
the wrecked ship.

The skill and courage displayed by Able Seaman Kans Raj
were in keeping with the best traditions of the Navy.

9. Sub-Lieutenant T. APPUKUTTAN. INVR.

10. Leading Electrical Mechanic (Radar) DALIP SINGH
BALHARA, O. No : 49371.

11. Leading Mechanical Engineer I. H. NAHDHAR,
O. No : 66125.

12. Stores Assistant NARAYAN CHANDRA SARKAP,
O. No ; 80984.

13. Able Seaman DAYA NAND, O. No : 87857.

14. Abte Seaman RAM SARAN SINGH, O. No. : 86482.

On 25th December 1964, INS Sharda was engaged in
operations for the rescue of the people who had been maroon-
ed as a result of a severe tidal wave in Dhanushkodi. Sub-
Lieutenant Appukuttan, who was serving as the Executive
Officer of INS Sharda, volunteered to lead a small party of
sailors to swim ashore in extremely adverse wtather condi-
tions in order to establish communications, tiisregardine
personal safety, Sub-Lieutenant Appukuttan and the other
sailors of the rescue party worked untiringly for a long period
and rescued a total of 1500 persons.

In this operation, Sub-Lieutenant T. Appukuttan and the
members of his party displayed courage, determination and
devotion to duty which wero in the best tradition* of the
Indian Navy.
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15. Steward KARTAR &1NGH, O. No : 80276.
On 27iii iiebniMiy 1964, INS Akshay was anchored in

CasunuA nay, Anuamana. A reuoiinai^aauc party leu the
snip m an assault ooat m order to reconnoiLro mo Deacue* oi
k^isurma Way. Un completion oi reconnaissance, the parry
inec to launch tnc boat tnrco umes, but failed to do so as it
got swamped by the heavy surl. Another assault boat was
i>ent with a rescue puny oi whicn steward Kartar bingh was
a member, lno rescue boat had to anchor clear oi: Dreakers
and swell at sowe distance irom the beach, in the inter-
vening distance neavy surl prevailed with wave* 5 to 6 £L
h'gh Despiie these conditions, itartar iingh volunteered IO
awim u> the Dcacn with a hue. He reached the beach safely
and the line was used to haul in the swamped assault bout.
As there was no other lino available he had to return with
the boat and mate another attempt to get the line across to
the marooned men. Having done this, the line was used
as a rope-way tor the marooned. m»n to haul themselves
out of the DutfeUng breakers to tho rescue boat. One
of them who had swallowed water when the boat
capsized in an earlier attempt to launch it, was unable to
swim up to the rescue boat even with the help of the rope-
way. Disregarding his personnel saiety, K.artar Singh once
again twain to tno beach and pulled him out of tho surf and
brought him into the rescue boat.

In this action. Steward Kartar Singh displayed exemplary
Courage and devotion to duty which were in the best tradi-
tions of the Indian Navy.

16. TelegrapJxist Diver HI-MAD AN GOPAL SANDAL,
O. No. 47655.

During the period from 3rd May 1965 to 3rd June 1965,
TeJegrapmst Diver M. G. Sandal was one of the Naval divers
engaged in operations at the Tungabhadra Dam. He was
assigned the u»6k of underwater welding of the penstock
'gales of the hydro- electric pioject. The work was intricate
and urgent and involved sustained work under water. He had
io go up and down a ladder several tunes a day, fully dressed
m a standard diving suit which weighs as much as a man.
With remarkable stamina be negotiated the climb, alter tnc
exhausting work under water. In spite of heavy strain. Tele-
graphist Sandal continued work without rest and successfully
completed the job. This enabled the electric supply to be
resumed earlier than anticipated.

Subsequently Telegraphist Sandal was given the task of
removing the dummy gates of the high level canal at the
fungabhadra Dam. Surfaco wave* 3 to 4 foot high made the
operation extremely hazardous. Disregarding the risks in-
volved, Telegraphist Sandal carried out the assignment with
determination. His work resulted in the clearanco of one
tate per day as compared to the estimated time of one gate in
about four days.

The devotion to duty displayed by Telegraphist Madan
Oopal Sandal in these diving operations were in keeping with
the highest traditions of the Navy.

No. 24-Pres./66.—The President is pleased to approve the
award of the V1R CHAKBA for acts of gallantry to :

Squadron Leader INDER JEET SINGH FARiMAR
(4835), General Duties (Pilot).

(Effective date oi award—14th September 1965)
During the operations against Pakistan, Squadron Leader

Inder Ject Singh Parmar carried out sixteen operational sorties
out of which seven were low-level reconnaissance missions
over enemy concentrations. During these missions, ho operat-
ed at the extreme limits of the aii craft's radius of action,
very often under enemy anti-aircraft and medium machine gun
lire. In one of the sorties he inflicted heavy damage to an
enemy helicopter on the ground. He also carried out nine
night air patrols. On the night of 14th September 1965 he
Hew four combat sorties iu quick succession after having^ done
a tactical reconnaissance sortie in the afternoon. Single-
handed, he succeeded in obstructing enemy bombers and
putting them off their bombing aim on our airfield and vilal
radarinst&llations. in two cases he chased the enemy bombers
away, before they could drop their bombs.

In these operations, Squadron Leader Inder Jeet Singh
Fannar displayed commendable courage and remarkable flying
skill.

No. 25-Pres./66.—Ihe President is pleased to approve the
;tward of the ASHOKA CHAKKA, CLASS HI, for gallantry
to the undermentioned personnel:—

1. Lieutenant SHYAMRATTAN VARMA, LN.

{Effective date of award—14th February 1965)

On 14th February 1965, Lieutenant Shyamrattan Varma
was carrying out dummy deck-landings at Goa airfield in a
naval Seahawk aircraft. The rear fuselage of the aircraft
caught fire and an explosion occurred in the aircraft. Simul-
taneously, the controls became extremely heavy and tho air-
craft lost communication' with the- airfield. There was Immi-
nent danger of the aircraft exploding in tin air or crashing.
Although aware of tho risk. Lieutenant Varma did not abandon
hia aircraft With cool courage and great skill, he laotted the
aircraft safely at the airfield.

2. 16635 Fujht Serjeant VASUDEVAN PALLAVARAM,
Htter/ Armourer.

[Effective date of aword—15tli September 1965)
On the night of 15th716th September 1965, two aircraft

wito. fuzed bombs in thdr bomb bays were involved m an
accident on the runway of an airfield, as a result of which
one ot them caught fire. Some of the bombs exploded,
otners were scattered under the force of explosion and one of
mem was lodged in a very awkward position in the wing of
an aircraft, ihe scattered bombs were lying on the edge of
tne runway and one of them had become highly dangerous
owing to uie heat ot the burning wreckage. Normally, Bombs
in this condition are demolished on the site, but to have done
io in this case would have caused further extensive damage.

Unmindful ot tho risk involved, Flight Sergeant Vosudevao
Paiiavaram volunteered to render tne bombs Mfe. He
accomplished this task successfully. Thereafter he also ro-
covercd the bomb which was lodged in the wing of the air-
craft defuzed it and made it harmless.

By his successful accomplishment of this hazardous task,
willingly undertaken at grave personal risk, Flight Sergeant
Vasudevan Pallavaram displayed cool courage and devotion
to duty and set an example to his fellow Airmen.

3. 48963 Flight Sergeant LINGHA RAGAVIAH,
Fitter/ Armourer.

(Effective date of award—\5ih September 1965)
On the night of 15th/16th September 1965, two aircrali

with fuzed bombs inside iheir bomb bay were involved in an
accident on the runway of an airfield, as a result of which
one of them caught fire. Some of the bombs exploded, others
were scattered under the force of explosion and one of them
was lodged in a very awkward position in the wing of an
aircraft. The scattered bombs were lying on the edge of the
runway and one of them had become highly dangerous owing
to the heat of the burning wreckage. Normally, a bomb in
this condition is demolished on the 3ite, but to have done so
in this case would have caused further extensive damage.

Unmindful of the risk involved, Flight Sergeant Llnsha
Ragaviah volunteered to render the bombs safe. He accom-
plished this task successfully. Thereafter he also recovered
the bomb which was lodged in the wing of one of the aircraft,
defuzed it and made it harmless.

By his successful accomplishment of this hazardous task,
willingly undertaken at grave personal risk, Flight Sergeant
Lingha Ragaviah displayed cool courage and devotion to duty
and set an example to bis fellow airmen.

The 5th February 1966
No. 26-Prcs./66.—In substitution of the citation contained

in this Secretariat Notification No. 88-Pres./65 dated the 14di
August 1965, published in Part I, Section 1 of the Gazette of
India on Saturday, the 6th November 1965, the citation below
is rrpublished for general information :—
1 "At tho time of the massive Pakistani attack on the Indo -̂
Pakistan border in the Rnnn of Kutch, in April 1965, Shri
Bhausaheb Shivajirao Shirke was commanding a State Reserve
Police Uamson at Chhad Bet. When the police post at Sar-
d;ir was attacked, the enemy concentrated a large force
opposite Chhad Bet. Undaunted by this intimidation and the
presence of numerically superior forces with heavy armour,
Shri Shirke carried out successive patrols along the border
till the standing post at Hanuman Talai was shelled on the
21st April 1965. On the 23rd and 24th April, the enemy
artillery started shelling Chhad Bet post with MMGs and 3 "
mortars. The Pakistani forces advanced up to 1,200 yard?
from the perimeter of the Chhad Bet Post, but the Police
force, under the able leadership of Shri Shirke, vigorously
engaged the enemy force and repulsed their concentrated
attack after a grim fight which lasted for 3 hours.

In this encounter, Shri Bhausaheb Shivajirao Shirke,
exhibited conspicous gallantry, exemplary courage, leadership
and devotion to duty of a high order."

Y. D. GUNDEV1A, Secy, to the President.

CABINET SECRETARIAT
(Department of StaUitics)

New Delhi, the 1st February 1966
No. 8 / 3 / 6 5 - £ J H . //.—The Government of India has en-

larged the membership and functions of tbo existing 'Tech-
nical Advisory Committee on Cost of Living Index Num-
bers' set up in 1954 by the Ministry of Labour A Employ-
ment, and has reconstituted it as the Technical Advisory
Committee on Statistics of Prices and Co*t of Living*, with
the following membership:

Chairman
1. Director,

Central Statistical Organisation
Members

'.',. Adviser,
Employment, Labour & Social Planning,
Planning Commission.



PART I - S B C 1] THE GAZETTE OFJNDIA, FEBRUARY 19. 1966 (MAOHA 30, 1887) 155_

3. Economic & Statistical Adviser,
Ministry of Food, Agri., Com. Dev. & Cooperation.

4. Economic Adviser,
Minijtry of Finance,
Department of Economic Aflairs.

5. Economic Adviier,
Ministry of Industry.

6. Economic Adviser,
Planning Commission.

7. Chief Director,
National Sample Survey,
Department of Statistics.

8. Director.
Labour Bureau, .
Ministry of Labour, Employment & Rehabilitation,

9. The Deputy Statistical Adviser,
Reserve Bank of India, Bombay.

10. Director,
State Statistical Bureau,
Government of West Bengal, Calcutta,

11. Director of Statistics,
Government of Madra*,
Madras.

12. Director of Economic* & Statistics,
Government of R^jasthan,
Jaipur,

13. Head, National Sample Survey Design,
and Appraisal, Indian Statistical Institute,
Calcutta.

2. The representatives of the State Government? will
serve on the Committee for a period of 2 years.

3. The functions of the reconstituted Committee will be :
(a.) Examination of proposals for the- conduct of

family budget enquiries by the Otntral Govern-
ment or State Governments;

(b) Examination of schemes prepared by the Central
Government or the State Governments for the
construction of toe Cost of Living Index Num-
bers;

(c) Examination oi epscial difficulties pointed out by
the Central Govern menL or the State Governments
in the compilation of the Cost of living Index
Numben;

(d) Improvement of the basis of the Cost of Living
Index Numbers, including standardisation of defini-
tions, concepts, etc. and of methods of colltction
of prices and compilation of index numbers;

(e) Consideration ol any special problems in the com-
pilation of a weignted All India Cost of living
Index;

(f) Consideration of any other matter connected with
the compilation or publication of Cost of Living
Index Numbers; and

(g) Rendering technical advice on matters concerning
the compilation, preparation and publication of the
Wholesale Price Index.

4. Secretarial assistance to the Committee will bo pro-
vided by the Central Statistical Organisation.

M. BALAKRISHNA MENON, Dy. Secy.

PLANNING COMMISSION

RESOLUTION
New Dtlhi, the 9th February 1966

COMMITTEE ON TECHNICAL CONSULTANCY
SERVICES

No. 7&Af-4(9)2/66.—In connection with tho establishment
of adequate Engineering Design and Consultancy Services to
meet the country's requirements for industrial development
during the Fourth Plan period and subsequent years, the
Planning Commission has decided to constitute a Committee
to

(a) study the problems of such consultancy services;
and

(b) recommend suitable measures to promote their
growth to tho requisite extent

2. The composition of the Committee will be as follows :—
Chairman

1, Sbri S. G, Barve.
Member (Industry),
Planning Commission,
New DelW.

Mtmb*n
2. Dr- A. Nftgaraja Rao,

Advisw (X & M),
panning Commission,
New Delhi.

3. Shri K. L. Ghel
Special Secretary,
Deptt. of Coordination,
Ministry of Finance,
New Delhi.

4. Shri K. B. Rao.
O.SJD.
Ministry of Industry,
New Delhi,

5. Shri P. C. Kapoor,
Director-General of Technical Development,
Ministry of Supply & Tech, Development,
New Delhi.

ft. Shri G. Jankiram,
Chief Design Engineer,
He^vy Machine Building Unit,
Heavy Engineering Corporation,
Ranchi.

7. Shri R. P. Sinha.
Chief Engineer,
Central Engineering &, Design Bureau,
Hindustan Steels Ltd., Ranchi.

8. Dr. K. R. Chakravorty,
General Manager,
Planning &. Development Deptt.
Fertilizer Corporation of India,
Sindri

9. Dr. K. S. Chan.
Central Design & Engineering Unit,
C.S.I.R, New Delhi.

Member-Secretary
10. Shri Hari Bhushan,

Director (Engineering),
Planning Commission, New Delhi.

3. The terms of reference of the Committee are
(i) to assess the extent and types of technical consul-

tancy services required to meet the country's needs
during tho Fourth Plan period and subsequent
yoari;

(ii) to assess the existing facilities available in the coun-
try, in both the public and private sectors, and
locate the gaps to be filled;

(iii) to advise on the measures to be taken to fill the
gaps;

(rv) to suggest the general type of organisational patterns,
for the technical consultancy establishments, which
will be suitable for our conditions;

(v) to advise on the pattern of technical collaboration
or association, which may be ntcessary for drawing
on foreign technical know-how to the required
extent; and

(vi) to recommend suitable measures to expedite the
establishment of the technical consultancy services
to the requisite extent in this country.

4. The headquartera of the Committee will be at New
Delhi but the Committee may visit such places as may bo
considered necessary for its work.

5. The Committee is expected to submit its report within
a period of six months.

ORDER
ORDERED that a copy of the Resolution be communicated

to all Ministries of the Government of India and others
concerned. -

ORDERED also that the Resolution be published in tho
Gazetto of India for general information,

M. BUTT, Jt. Secy.

MINISTRY OF LAW
(Department of Company Affair*)

ORDER
New Delhi, the 1th February 1966

No. 51/1/65-CL. 77,—In pursuance of sub-clause (11) of
clause (b) of subsection (4) of section 209 of the Com-
panies Act, 1956 (1 of 1956), the Central Government
hereby authorise* the under-mentioned Officer of the Gov-
ernment of India, in the Ministry of Law, (Department of
Company Affairs) for the purposes of said section 209.

1. Shri S, S. Soth,
Senior Technical Assistant, New Delhi.

B. M. MITRA, Jt. Secy.
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MINISTRY OF FOOD, AGRICULTURE, COMMU-
NITY DEVELOPMENT AND COOPERATION

(Department of Food)

^ RESOLUTION
New Delhi, the 29th January 1966

A> 21(27) (l)/64-TecA. / .—I. Jn furtherance of the
notification No. 21(27j/64-Tech,I dated the 30th Septem-
ber, 1964, promulgating the Cold Storage Order 1964, it has
been decided to constitute for a period ol two years from
the 1st January, 1966 a Committee to be called Central Cold
Storage Advisory Committee to advise the Government on
matters relating to the said Order. Tre membership of the
Committee will bo as follows :—

Cluiirman

Joint Secretary (.in-charge of Subsidiary Food
Organisation).

Members
1. Agricultural Marketing Adviser to the Government

of India, Directorate of Marketing & Inspection,
Nagpur.

2. Executive Director, Food & Nutrition Board, Minis-
try of Food and Agriculture (Department of Foodj.

3. Director of Central Food Technological Research
Institute, Mysore.

4. A representative of I.C.A.R,
5. Fisheries Development Adviser or his nominee.
6. Dairy Development Adviser or his nominee.
7. Managing Director, Central Warehousing Corpora-

tion or his nominee.
i<. Representative of the Ministry of Community Dcv«-

lopment & Co-operation,
9. One representative each of the depositors of (i) Fish

and Meat, (ii) Fruits and Vegetables (excluding
potatoes), (ili) Dairy Products, and (iy) Potatoes to
be nominated by the Licensing Authority.

10. One representative of the Refrigeration equipment
and Machinery Dealers/Manufacturers to be nominat-
ed by the Licensing Authority,

11. Five representatives of Cold Storage licensees to be
nominaued by the Licensing Officer. Out of those five,
one representative will be from Co-operative Cold
Storage.

Member-Secretary

Deputy Director (Refrigeration), Ministry of Food & Agri.
(Deportment of Food).

2. A member of the Committee shall hold office for the
period for which the committee has been constituted, pro-
vided that a member may resign his office by notice hi writing
given to the Licensing Officer.

3. If a vacancy occurs by death, resignation, efflux of time,
or otherwise in the office of any nominated member of tho
Committee, the vacancy so caused shall be filled by nomina-
tion by the authority which nominated him under clause (2)
and any person appointed to fill casual vacancy shall hold
office as long only as the member in whose place he is
nominated would have been in office,

4. The quorum of the Committee shall be seven. Subject
thereto, the Committee may act notwithstanding any vacancy
in its members.

5. The Committee may rogulato its proceedings in such
manner as it thinks fit, but on any matter on which the
votes of the Committee are equally divided, the Chairman
or the person presiding at the Committee shall have a second
or casting vote.

6. The functions of the Committee shall be to advise the
Ministry on matters pertaining to the enforcement of this
order and planned development of Cold Storage Industry.

7. The Central Government may at any time, if it so deems
expedient in the public interest by order dissolve the Com-
mittee and thereupon the Committee shall stand dissolved and
all persons nominated to tho Committee shall cease to be
members thereof with effect from the date of the order.

Provided that the Central Government shall take steps to
reconstitute the Committee as soon as possible in the manner
provided in clause (1).

ORDER
ORDERED that a copy of the resolution be sent to all the

State Governments and Administrations.

ORDERED als,o that the resolution be published in the
Gazette of India, for general information.

R. BALASUBRAMANIAN, Jt. Secy.

MINISTRY OF TRANSPORT AND AVIATION
(Department of Transport, Shipping and Tourism)

(Transport Wing)
Po»T3

RESOLUTIONS
New Delhi, the 3rd February 1966

No. 13-.PG(90)/65.—The Government of India have receiv-
ed the Administration Report of the Port of Madras for the
year 1964-65. Tho following are the noteworthy features in
the Report:—
1. FINANCIAL POSITION

The actual net revenue receipts of the Port Trust for the
year under review amounted to Rs. 444.77 lakhs as against
Rs. 436.63 lakhs hi the previous year.

The net expenditure for the year, including debt charges,
amounted to Rs. 376.85 lakhs as against Rs. 307.41 lakhs
during the previous year. The increase in expenditure was
mainly under the heads "General charges" and "Wet Dock
charges".

During the year under review, the Port Trust contributed
a sum of Rs. 130 lakhs to its Capital account, Rs. 33.12 lakhs
to the Renewals and Replacements Fund and Rs, 1 lakh to
the General Insurance Fund.

The receipts and expenditure of the Pilotage Fund amount-
ed to Rs. 10.06 lakhs and Rs. 11.60 lakhs respectively. The
expenditure included a contribution of Rs. 4 lakhs to the
Revenue Account.

The balances in the various Reserve Funds at the end of
the year amounted to Rs. 2.83 crores. Besides, there was a
closing balance of Rs. 74.34 lakhs in the Revenue and Pilotage
Account,

Outstanding Loans
(i) The total amount of loan due to the Government of

India as outstanding at the end of the year under review was
Rs, 4.67 crores.

(ii) A sum of Rs. 49 lakhs was drawn from the Interna-
tional Bank for Reconstruction and Development during the
year, bringing The total amount of the loan drawn up to the
Jlst Marcn 1965, to Rs. 4.43 crores out of a total amount
ot Rs. 6,67 crorea agreed to by the Bank as loan-
2. TRAFFIC

There was a general increase in the volume of trade passing
through the port dating the year. The figures of dead weight
tonnage of imports and exports which passed through the port
during tho year were 2,992,865 and 1,405,283 respectively.
The corresponding figures for the previous year were
2,588,757 tonnes (Imports) and 1,577,005 tonnes (Exports).
1 he increase m imports- was due to sharp increase of imports
of foodgrains on Government account. The decline in
exports was mainly on Manganese ore. Groundnut oil,
Molasses and sugar.

The total volume of coastal trade for the year 1964-65 was
1,197,141 tonnes as against 1,172,409 tonnes in the previous
year. Foreign trade rose from 2,993,353 tonnes in 1963-64
to 3,201,007 tonnes in 1964-65.
3. SHIPPING

The number of ships, excluding sailing vessels, that entered
the port during the year was 1,343 as against 1,289 in the
previous year. The net tonnage was 5,463,647 as against
5,246,798 during the previous year. Two sailing vessels,
with a net tonnage of 285 arrived during the year as against
four sailing vessels wiu a net tonnage of 564 In the previous
year.

During the year unJer review, 94,181 passeogtrs used the
port as against 61,211 passengers hi the previous year,

4. LABOUR
The labour situation during the year was satisfactory.

Labour Welfare measures continued to receive special atten-
tion.
5. WORKS

(i) Side walls for the Wet Dock wero completed. The
total expenditure up to March 1965, amounted to Rs. 286.86
lakhs.

(ii) The deep dredgine of the new Wet Dock to 31 feet
has been completed and all the six berths have been com-
missioned to ship traffic.

(iii) During the year under review seven 3-ton cranes
were taken over. Two five-ton cranes were under fabrica-
tion and erection, and one ten-ton crane was ready for trial.

(iv) The reconstruction of South Quay-I was in progress.
(v) The work of construction of a double storeyed Transit

Shed, at an estimated cost of Rj. 23.60 lakhs, was in
progress.

(vi) Work on tho remodelling of the Boat Basin was in
progress.

(vil) Work on the reclamation of tho Roynpuram Bay was
completed.
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(yiii) The work relating to the laying of a separate water
main from Kilpauk to the Port premises was in progress and
about 90% of the work had been completed.

6. MISCELLANEOUS
The Board introduced an incentive scheme for good atten-

dance of workers essentially required for the movement of
cargo. Third shift working has been retained on a perma-
nent bttsia.

Acknowledgment
The Port Trust Board performed another year of useful

work and Government view with appreciation the work done
by the Board during the year under review.

No. 8-PG(148)/&5.—The Government of India have re-
ceived the Administration Report of the Port of Bombay for
tlie year 1964-65, The noteworthy features of the Report
are reviewed below ;—

2. Financial Position : The total revenue of the Port Trust
during the year under review was Rs. 1,739.81 lakhs as
against Rs. 1,633.73 lakhs in the year 1963-64. The total
expenditure during the year 1964-65 was Rs. 1,593.71 lakhs
as against Rs. 1,483.02 lakhs in the previous year. There was
thus a surplus of Rs. 146.10 lakhs in 1964-65 again&t
Rs. 150.71 lakhs in 1963-64. The appreciable increase in
receipts was mainly due to higher income from wharfage,
settlement of certain arrears of rent and demurrage few.
The increase in expenditure is mainly under the heading
"General charges and Wet Dockg and Railway Department"
due to increase in dearness allowance and the rrant of
interim relfef to the Port staff.

The total balances in the Port Trust's Reserve Funds
amounted to Rs. 34.45 crores at the end of the year 1964-65.
Of the outstanding debt of RB. 16.05 crores, the amount due
to the public was Rs. 6.18 crores and to Government Ra, 8.75
crores, the balance of Rs. 1.12 crorcs being internal loans
held by the Trustees themselves. For repayment of loans,
Ihe trustees have built up a balance of Rs. 6.27 crores in the
General Sinking Fund and of Rs. 3.57 crores in a Suspense
Account to repay the loan taken from Government.

3. Traffic : The dead weight tonnaRe handled at the Port
during 1964-65 was 17,345,000 of which Imports accounted
for 12,133,000 tonnes and Export 5,212,000. The corres-
ponding imports and exports of the- previous year were
11,885,000 and 5,464,000 tonnes respectively, totalling
17,349,000 tonnes.

The number of overseas passengers who used the port
during 1964-65 was 1.29,535, while the number of coastal
passengers Was 748,134.

4. Shipping : The number of vessels, which entered the
Port during the year 1964-65 was 3.135 of 22.04 million
gross registered tonnes, as against 3,276 of 22.56 million
tonnes in 1963-64. The largest vessel, which entered the Port
during the vear was the s.s. "Mobil Daylight", with a gross
tonnage of 58,153.

The number of sailing vessels that used the port during the
year 1964-65 was 32,055 as against 38,027 during the year

During the year 1964-65 110 vessels used the Dry Docks.
The number of vessels which were berthed in the Wet Docks
for renair Durposes was 174, including 29 vessels berthed at
the Alexandra Docks.

5. Works ;The following are some of the important works
on which expenditure was incurred during tho vear 1964-65 • _

(1)

(2)

(?)

(4)

f5)

(6)

(7)

(8)

(9)

(10)

(11)

Name of Works

Dock Expansion Scheme (1962)
Butcher Island Scheme

Expenditure in
Lakhs of rupees

35.32

11,13
Dredging of the main harbour
channel. Main Scheme—Phase T <t ir. M 5
Preparation of the Master Plan
for the Port of Bombay

Purchase of a 125-ton Floating
Crane *Shravan' in replacement
of F.C. 'Sarus'.

Extension of the Administrative
Offices Building.
Building a Hospital for Port
Trust staff.

Construction of quartern for non-
scheduled staff at Antop Village.
Purchase and erection of 54 Nos.
Electric Wharf Cranes in Alexandra
Dock.

Construction1 of a new bridge
fir replacement of the existing
Rim Bascule Bridge over the
Entrance Lock, Alexandra Dock,

Renewals of rails and sleepen.

6.24

5.68

9.10

6.55

fi.78

33.20

13.80
11.75

6. Port Trust Railway : There was an appreciable increase
in the volume Of local traffic. TEe comparative figures in
terms of wagons and tonnage for 1963-64 and 1964-65 we
as follows •_—

1963-64
1964-65

Wagons

Inward Outward

9,335
14.584

15,764
22.890

Tonnes

319,000
432,000

The volume of trunk traffic, however, showed a decline as
compared to 1963-64 as is evident from the following
tMi : —

19*3-64
1964-65

Wa?ont

Inward Outward

113,408
111,979

143,738
143,055

Tonnes

4,616,700
4,482,100

The results of the working of the Bombay Port Trust
Railway during 1963-64 and 1964-65, as worked out in
accordance with the revised method approved by the Trustees,
are as follows :—

Revenue

Rs. lakhs

1963-64 130.93
1964-65 129.01

Expenditure

Rs. lakhs

154,80
167.86

Surplus(±)
Deposit (—)
Rs. Ukhs

(—) 23.87
(—) 38.85

The greater loss in the working of the Railway during
1964-65 is due to slight decline in the receipts as well as
considerable increase in expenditure due to rise in tho
establishment cost, as a result df the enhancement of tho
rates of dearness allowance.

7. Turn round of shipping and pace of loading and unloading
of vesseb

The highest number of vessels using the Docks during the
year 1964-65 was 100 during the fortnight ended the 31st
March 1965. The average turn-round during that fortnight
was 4.1 days as against the slowest turn-round of 6 days
during the fortnight ended 30th September 1964, whon 66
vessels used the Docks.

The fastest rate of unloading and loadinp of vessel?, which
worked 1,000 tonnes and over during the year 1964-65, wai
as follows :

(In tonnes)

Fastest average rate per dav of turn-round
_ _ t

Unloading (Imports)
I.oading (F.xport)

1963-64

2,640
1,680

1964-65

3,279
2,662

The cargo handled under the Piece rate scheme was 125%
over the datum in 1964-65.

8. Labour: There were dome occasions of stoppage of
work by Port Workers during the year under review.

The Port Trust's Welfare measures covered a variety of
activities namely, soorts, recreations, variety entertainment,
excursions, scholarships, canteens, general medloal attention,
women's clinics, reading rooms, and libraries, etc.

9. Stall : The total eXDenditure on staff during 1964-65
amounted to Rs. 835.12 lakhs, as aeainst Rs. 731.02 lakhs in
the previous year. The upward revision of rates Of dearness
allowance payable to Class TTI and Class IV staff, effected
twice during the vear. accounted for a major part of th»
Increase of Rs. 104.10 lakhs in 1964-65 over tho expenditure
in 1^63-64. An increase in salaries, wajtes and allowances
due to the engagement of additional staff on both the Sche-
duled and non-scheduled establishments and more payment*
on account of arrears due to revision of pay scales and of
overtime allowances were the other reasons for the increase.

The total expenditure on medical aid amounted to Rs. 8,86
lakhs during 1964-65 as against Rs. 6.88 lakhs in (he previous
vear.

9. The Port Trust Board carried out another year of useful
work and the Government of India view it with appreciation.

The 1th February 1966

Nn. 2l-T(42)/64.—Shri S. M. Bfiattacharya, Secretary to
Ihe Government of West Bengal, Homo (Transport) Depart-
ment, has been nominated as a member of the Road Trans-
nort Taxation Encnrlry Committee set up v'de this Ministrv's
Resolution No. 21-T(42)/64 dated the 6th September 1W1
in place of Shri S. Mulllok.
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ORDER

ORDERED that a copy of the Resolution bt communicated to
all concerned and also that it be published in the gazette of
India for general information.

Xe. l-r(150)/64.~-Shri V. Sankaratj, Joint Transport
Commissioner, Madras, has been nominated to work on the
Study Group on Viable Units appointed vide this Ministry's
Resolution No. l-T(150)/64, dated the 27th May, 1965, in
place of Shri C. Sundaramoorthy.

ORDER

ORDERED that a copy of the Resolution be communicated to
»U concerned and that it be published in the Gazette of India.
for general information.

N. P. MATHUR, Jt. Secy.

MINISTRY OF IRRIGATION & POWER

RESOLUTION
Sew Dtlh!, the 10th February 1966

No. DW.V.102(10)/65.—In continuation of this Ministry's
Resolution of even number dated the 5th June, 1965. the
lime for submission of the report by the Technical Committee
constituted to review the present position of investigations
on the Barak Dam Project and also to consider whether a
dam should be constructed or alternative proposals have to
be considered, is extended up to the 31st March, 1966.

ORDER
ORDERED that this Resolution be communicated to the State

Government of Assam, the Prims Minister's Sectt, the Pri-
vate and Military Secretaries to the President, the Comptrol-
ler and Auditor General of India and the Planning Commis-
sion for information.

ORDERED that the Resolution be published in the Gazette
of India and the State Government of Assam be requested
to publish it in the State Gazette for general information.

P. R. AHUJA, Jt. Seey.

PKINT1D IN TSVlk BY THE MANiAD, 0OVMKU1NT OF INDIA FUSS,
FAWDABAD AND FUBLI1HEB BY TH« MAWAOBR Of PUBLICATIONS. DELHI, 1966


